THE GAUHATI HIGH COURT AT GUV

Br 1. MAIL

VAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

From

To,

Sub:-

Ref:-

Sir,

NO.HC.VII-89/1998/ | 259 /a
Smti. K. Newar,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

o~ Shri Siddhartha Pralim Moilra,

District & Sessions Judge,
Kamrup (M), Guwahati.

TR
Dated Guwahati, the 2_8 February, 2018
Casual Leave.

Your letter Mo, DIJK/1226/€, dtd. 23.02.2018

With reference to the above, 1 am directed to inform you that,

your prayer for Casual Leave on 26.02.2018 has been granted/reiect®d.

Yours faithfully,

Q}r’ m.’b‘ \'b

JOINT REGISTRAR (VIGILANCE)

Aé” Len

St




